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(b) if so; what are the reasons for such 
larae scale pullinS of alarm chains ; aDd 

(e) the steps taken to prosecute the 
offenders ? 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH): (a) Yes, Sir. 
During the six months period from January 
1969 to June 1969 there were 26 cases of 
alarm chain pulling at Talegaon on local 
trains. 

(b) The industrial workers travellinc on 
these local trains resort to frequent alarm 
chain pulling to focus attention to their 
demands for introduction of additional 
trains, punctual running of existing trains, 
declaration of the Poona-Lanavala section as 
a 'Suburban' ~ection etc. 

(c) It has not been found possible to 
control this situation about alarm chain 
pulling as ident ificat ion of t he persons pul-
ling the alarm chain is thwarted by the non· 
cooperation of passengers travelling On the 
trains. Funher the intervention of railway 
staff lead~ to violcnce on the part of the 
industrial workers. rrequcnt requests arc 
however made to State Police authorities for 
help in controlling the situation. 
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DeraD_tl, Dell,. and Mishap' • 
Klul-JI~lpur Section (EmllcrD Rly.) , 

·344. ~RI MADHU LIMA YE : Will 
the Minister of RAILWAYS be pleased to 
stale: 

(a) whether he has received nny rep'm 
about the derailments, delays and mi.hap, 
on the Kiul·Jamalpur section of the Eastern' 
Railway arising out of the faulty construc-
I ion work by the contractor in regard to 
a small bridge : 

(b\ whether any inquiry has been ordered 
into these avoidable minor accidents, delays 
and harassment, to passengers: nnd 

le\ if so, the results thereof? 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG 5INGH\ : (a) There has 
Iv:en one case of derailment of 
two wagons of Q Goods train bet-
ween Dhanauri' and Kiul stations on the 
Kiul-Jamalpur sec lion on 27_2.1969. The 
aecident, however, did not arise out of faulty 
construction work by Contractor in reBard 
10 any small bridg,·. Some passenger traim 
sutTered delays on ~"count of, this 
derailment, ' 

(b) and (c) This accident was inquired 
into by a committcc of Senior Scale 01tlcen. 
According to their finding the derailment 
was due to t he combined elTect of defects hi 
the \\8gons and on the newly laid and 
temporary diversion track. ' 

There have been no other cases of minor 
accidents, delays and harassments to passen-
lien in the recent month. 

Portlaad Cellll!Dt 

·346. SHRI MUHAMMAD SHERIFP : 
Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) whether the Central Road Reteatth 
Institute has recommended clear-cut cluli· 
ficalion of Por.land eemen' in.o two IIrodes 
according to their strenllh characterillics; 

Ib) whether the Cemet Manufacturers 




